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SHINDE ) : (a) and (b) The matter is under
active consideration of the Government,
A decision is expected to be taken shortly.

Cancellation of Licenses of Fair Price
Shops in Union Territory of Delhi

*342, SHRI SHYAMLAL GUPTA :
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state :

(a) the number of fair price shops in
the Union Territory of Delhi whose licences
were cancelled during the Jast year; and

(b) the reasons for cancellation of the
licences ?

THE MINJSTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRiI ANNASAHEB P.
SHINDE) : (a) and (b) A statement is laid
on the Table of the Sabha.

Statement

The Delhi Administration has reported
that 168 authorisations of fair price shops
were cancelled during 1974, for irregularities
such as variations in stocks, failure to main-
tain propar accounts, over-charging and
registration of bogus cards by the fair price
shop holdcrs.

Construction of Roads in Coastal
Villages of Kerala

*343. SHRI ABU ABRAHAM :
DR. K. MATHEW KURIAN :
SHRI VISWANATHA MENON :

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state :

(2) whether the Central Government have
received a communication from the Kerala
Government for undertaking construction
of roads in the coastal villages ;

(b) if so, what are the details in this
regard ;

(c) whether any action has been taken to
undertake the construction of roads in the
coastal fishing villages under a centrally
sponsored scheme ; and

(d) if so, what are the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
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IRRIGATION (SHRI ANNASAHEB P
SHINDE) : (a) to (d) A statement is laid
on the table of the Sabha,

Statement
The Government of Keralain a
letter dated 26-7-1974 forwarded a

list of 55 items of work for new roads and
spill over road works in coastal areas
to be taken up under the proposed
centrally sponsored scheme of “Develop-
ment of infrastructure in coastal fishing
villages.”” It was also mentioned in that
letter that detailed project report for each
item of road construction, accompanied
by sketch showing alignment and impor-
tance of the road from fisheries point of
view, etc. would be obtained, These are yet
to be received from the Government of
Keralay It was, however, suggested by the
State Government that provisionally a sum
of Rs. 30 lakhs may be retained for release
to the Government of Kerala, Rs. 25 lakhs
for the spill over works and Rs. 5 lakhs
for new works.

(¢) The Centrally sponsored scheme
“Development of infrastructure in coastal
fishing villages” is being revised in consulta-
tion with the Planning Commission and
the State Governments.

(d) It is now proposed that big fishing
villages may be selected in maritime states
and developed in an integrated manner
by provision of arrangements for increasing
production, roads, processing plants and
effective marketing.

Introduction of a course in applied Science
and Technology in Cochin University
*344. SHRI VISWANATHA MENON :

DR. K. MATHEW KURIAN :

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state :

(a) whether Government have received
a proposal from the Cochin University for
introduction of a course in Applied Science
and Technology in that University ;

(b) whether Government have approved of
the said proposal ;
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(c) whether Government have made a
provision in the Fifth Five Year Plan for
financing this scheme ; and

(@) if so, what are the details thereof ?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. 8. NURUL HASAN) : (a) to (d)
A proposal for introduction of certain
courses in Applied Science and Technology
in Cochin University has been received
and is being examined by the University
Grants Commission and the All India
Council for Technical Education,

feami 1 dve AT ghaurd

e

*345. =it noTATE HHT
=t qEw JE
1 AWYAT q|qT W ¢
sft qedt Pag
=\ Eq AL :

T i itz fand wat ag aqr7 v
Far F {7

(F) +a7 FLFR T FE T FroAT
dare &7 & food @ feael & ge-
T TUTA (AT FY TOTAT FT TATTH T
STt & =T o a

(@) 7@ 1 @dF #qR Fgar
F QU TfIa vwed faamr F wfy-
AT & awm T fagum aEEwrd
HEATHT A1 T GO 3 7T FILCE

() T EER A F omfw
T K FATSH 9T qTer GFHTEAT FY
I, fHTEl %1 9d, S, T%d1 F9sT,

[5 MAR 1975

-—

46

to Questions

9z, aaeafy §@, @Ew wfs &
aeers giafrag #7 f1 sgaem &3
# faarz w3t g ; OR

() #Far HIHIT § 39 qa9 7 T
SATAETTE AT qare frar & 7
t[Protection and amenities to farmers
*345, SHRI GUNANAND THAKUR :
SHRI JAGDISH JOSHI :

SHRI NAGESHWAR  PRASAD
SHAHI :

SHRI NATHI SINGH :

SHRI KALP NATH :

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to state :

Government have for-
mulated a scheme to protect farmers
from a Patwari-ridden levy system and
administrative high handedness ;

(a) whether

(b) the reasons for not entrusting
the full responsibility of the purchase
and procurement of foodgrains to the
State Marketing Cooperative  Societies
instead of entrusting that responsibility
to the officials of the State Revenue
Department ;

(c) whether Government propose to
make arrangements to ensure supply of
fertilizers, kerosene,  diesel, cheap
cloth, cement, vegetable oils, soap etc.,
to farmers who sell their foodgrains to
Government under the levy ; and

(d) whether a practical formula has
been evolved by Government in this
regard ]
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